Website: www.nclat.nic.in

NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 30.07.2024
NOTICE

Please take notice that the following matters in the Court of Chairperson were not taken
up on 20.05.2024 & 16.07.2024, respectively. The next dates of Hearing in the matters are

indicated below: -

S. No. Case No. Name of the parties Last date of Next date of
Hearing Hearing
1. Comp. App. (AT) Candid Resource Ltd. 20.05.2024 13.08.2024
(Ins) No. 120 of Vs.
2023 Mahesh Agarwal & Ors.
With
2. Comp. App. (AT) Committee of Creditors of 20.05.2024 13.08.2024
(Ins) No. 136 & M/S Hythro Power Corporation
137 of 2023 Ltd.
Vs.

Employees Provident Fund
Organisation & Ors.

3. Comp. App. (AT) Shyam Prasad Sahoo 20.05.2024 14.08.2024
(Ins) No. 1432 of Suspended Director of Supertech
2023 Orb Project Pvt. Ltd.
Vs.

Assets Care and Reconstruction
Enterprise Ltd. & Anr.
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4, Comp. App. (AT) | Ashish Singh 20.05.2024 16.08.2024
(Ins) No. 253 & Resolution Professional for Vibrant
254 of 2024 Buildwell Pvt. Ltd.
Vs.
(With Defects) Raj Kumar Sahani & Ors.
With
5. Comp. App. (AT) Bishwanath Traders & Investment | 20.05.2024 16.08.2024
(Ins) No. 256 & Ltd.
257 of 2024 Vs.
Ashish Singh
Resolution Professional of Vibrant
Buildwell Pvt. Ltd. & Ors.
With
6. Comp. App. (AT) Committee of Creditors of Vibrant | 20.05.2024 16.08.2024
(Ins) No. 442 & Buildwell Pvt. Ltd.
443 of 2024 & 1.A. | Vs.
No. 2763, 2764 of | Raj Kumar Sahani & Ors
2024
7. Comp. App. (AT) Lotus Auto Engineering Ltd. 20.05.2024 29.08.2024
(Ins) No. 1356 of Vs.
2023 Dinkar T. Venkatasubramanjam &
Ors.
With
8. Comp. App. (AT) Lotus Auto Engineering Ltd. 20.05.2024 29.08.2024
(Ins) No. 1357 of Vs.
2023 Dinkar T. Venkatasubramaniam &
Ors.
9. Comp. App. (AT) Godrej Properties Ltd. 20.05.2024 16.08.2024
(Ins) No. 1605 of Vs.
2023 & I.A. No. Bhrugesh Amin & Ors.
5793 of 2023
10. | Comp. App. (AT) Globomet Engineering Pvt. Ltd. 16.07.2024 09.08.2024
(Ins) No. 1080 of Vs.
2022 Shri Tejas J Parikh & Ors.
(PH)

By order of Hon’ble Chairperson

-Sd/-
Registrar
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